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aircraft, none of them wanted to get
down. The Captain cannot take off with
the passengers standing. Ultimately, after
two to three hours’ delay, some of the
passengers, on their own, voluntarily,
decided to come down. They reached
home after midnight. )

SHRI GURUDAS DAS GUPTA
(West Bengal): They have become too
much accommodating.

SHRI VIREN J. SHAH: That is why
we sce Mr. Gurudas Das Gupta and Mr.
Mathur disagreeing and yet agreeing on
one  particular  issue.  That s
accommodation part of it. Madam, I
want to draw the attention of the House
that this kind of thing happened when the
Civil Aviation debate was going on in the
House and the great Mrs. Margaret Alva
and Mrs. Renuka Chowdhury were very
vocal about the Indian Airlines. That
very evening, the Indian Airlines
functioned in this manner. The reason
given was that the computers had failed
because of the Telecommunication
Engineers’ strike. Even if the computerst
had failed, it is most surprising how 75 or
77 duplicate Boarding Cards were issued.
I can understand one or two. There was
such a commotion created. The
foreigners had to catch a connecting flight
from Bombay to their own countries
which they could not do. I thought I
should bring this to the notice of the
House.

THE DEPUTY CHAIRMAN: Shri
Mohammad Amin Ansati. Not here. Shri
Hanspal.

Forced entry by some people
in the Golden Temple
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THE DEPUTY CHAIRMAN: Mr.
Sinha, you “have becen  offered
Governorship by Mr. Hanspal.

SHRI YASHWANT SINHA (Bihar):
Madam, appointment of Governors
cannot be discussed in the Housc.

SHRI P. SHIV SHANKER (Gujarat):
Madam, only conduct cannot  be
discussed. After hc is appointed, his
conduct cannot be discussed.

SHRI T. A. MOHAMMED SAQHY
(Tamil Nadu): Mr. Hanspal, arc you
against the Operation Bluc Star™
(Interruptions)
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Retief to handloom weavers in Aadhra
Pradesh affected by cyclone

SHRI KOTAIAH PRAGADA TAndhra
Pradesh). Madam Deputy Chaitman, the
entire  nation knows that the May 9
cyclonc took away many lives. The toll is
more than 1,000 so far. There has aiso
been enormous loss of property. It may
run into scveral thousands of crores of
rupees. But for the arrangements made
for shifting the people from the lowlying
arcas to safer places, the loss of hfe
would have been much more. More than
wx nulhon people have been rendered
homeless. Scveral million people have
been rendered jobless.

Out of the people rendered jobless on
account of the killer cyclone, 3hrcc lakd
reople e the handfoom weavers whe
have been aftected in the aight coastal
disticts of Nellore, Prakasam, Guntur
Knshana, East Godavari, West Godavan,
Visakhapatnam and Srikakulam  The loss
s very great, Many people do not
understand  how 1o rehabilitatc  the
handloom weavers. Certainly, the grant
of some 10-20 kg. of nice and an ex-grata
payment of Rs. 500 to rebuild theit huts
arc not going to be of much help. Jt 1s
not possible for the handfoom weavers to
get themselves rehabilitated Even if the
huts are rebuilt, thev require looms,
healds and reeds and other equipment, as
well as yarn, to commence production
More than 50.000 families have lost their
fooms.” their varn and other equipment
Because of the heavy downpour tor three
days, the varn was drenched m water and
it _has become unfit for use

Of course, the Centre has given Ry 60
crores and another Rs. 4 crores from the
Pume Msnister’s Relief Fund for rehet
and rehabibtation of the affeeted people
in Andhra Pradesh. But it is not going to
suffice. The entire *nation will hatve to
support The entirc nation will huve 1o
extend assistance for the relief ot 1he
affected people in Andhra Pradesh. As
far as handloom weavers are conceined.,
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the cost of a Joom comes to Rs. 750, The
cost of equipment like healds and reeds
comes to Rs 250 and the cost of vamn
comes 10 about Rs, 300. So, the total
comes to about Rs. 1500/-. Also the cost
of yarn depends upon the type
production of the cloth. It may be cotton
varn or sik yarn or other thing. For
other things including cquipment like:
dobby and jaquards arc required for
designing ctc. They are to be provided to
the handloom weavers. Apart from that,
the warping wheels, the winding charkhas
arc broken. The entire thing comues under
the textile pohiey and, theretore, the
Government will have to come mm a big
way to help the handloom weavers and
their rchabilitation.  Just an  cx-gratia
payment of Rs. 3000~ to purchase loom.
reeds and healds is not sufficient. (Tune
bell rmgs). Madam n 1977 " when
Krishana, Guntur and Prakasam districts
were affected by tidal wave and severe
cyclone, the Government of India had

sanctioned a  rehabilitation  project,
especially  for  rehabilitation  of the
handioom weavers. Even today to
purchasc  equipment like  dobbies,

jaquards and other equipment, assistance
will have to be provided under the
DRDA or IRDP or NREP and other
self-employment schemes. The handloom
weavers have already obtained loans trom
the  nauonalised banks to purchasc
cquipment.

THE DEPUTY CHAIRMAN: Now
take vour scat, the matter is over. Pleasc
take vour scat.

SHRI G. SWAMY NAIK (Andhra
Pradesh): Madam. ..

THE DEPUTY CHAIRMAN: If you
want to associate vourself, it will come on
record Now please take your scat.
{Interruptions). You do not understand.
It is alrcady 1.15. ] have a very hecavv
business before me. | have to pass this
Bill..

SHRI KOTAIAH PRAGADA:
Madam, let me conclude. This is a matter
affccting lakhs and lakhs of handloom
weiavers



